
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

RAJYA SABHA 
UNSTARRED QUESTION NO. 697 

ANSWERED ON 10/02/2025 

CURRENT STATUS OF PROJECT IMPLEMENTATION UNDER AMRUT 2.0 

 

697.  SHRI SANT BALBIR SINGH:  

Will the Minister of Housing and Urban Affairs be pleased to state:  

(a)  the number of projects that have been completed under AMRUT 2.0 to date, sector-

wise; 

(b)  the number of ongoing projects, and the progress made in their execution; 

(c)  the number of projects that have been tendered, and the expected timeline for their 

commencement; and 

(d)   the challenges faced during the implementation of these projects, and the measures 

being taken to address them? 

 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN AFFAIRS 
(SHRI TOKHAN SAHU) 

 

(a) to (c): Atal Mission for Rejuvenation and Urban Transformation (AMRUT) 2.0 scheme has 

been launched on 01 October, 2021 in all Urban Local Bodies (ULBs)/ cities, enabling the 

cities to become ‘self- reliant and ‘water secure’. 

Under AMRUT 2.0, Central assistance of ₹ 66,750 crore has been allocated for the 

projects, out of which ₹64,071.09 crore has already been approved to the States/ UTs. Under 

AMRUT 2.0, a total of 8,887 projects worth ₹1,89,188 crore (including Operations and 

Maintenance cost) have been approved by MoHUA. As reported by State/ Union Territories 

(UTs) on AMRUT 2.0 portal (as on 27.01.2025), contracts worth ₹92,284.01 crore have been 

awarded for 5,383 projects. Total works worth ₹27,183.78 crore have been physically 

completed. Sector wise status of project under AMRUT 2.0 is given in Annexure I. 
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(d):  Implementation of projects under AMRUT and AMRUT 2.0 face challenges, in some 

cases, due to land acquisition issues, obtaining requisite clearances/ permissions, geographical 

constraints such as high population density areas and narrow roads, shortage of experienced 

and technically skilled contractors, etc.  

To fast track the implementation of AMRUT 2.0, the progress is periodically reviewed 

and monitored through regular video conferences, webinars, workshops etc. by MoHUA with 

the States/UTs & their ULBs. There is a dedicated AMRUT 2.0 portal for tracking the progress 

of projects. States are required to update data on the portal on a regular basis. The Mission 

Directorate is also providing handholding support to the States and their cities from time to 

time to resolve issues and eliminate bottlenecks for timely completion of projects. For 

assessment and monitoring of work done in the States, there is a provision for dedicated 

Independent Review and Monitoring Agencies in all the Mission States/UTs. APEX committee 

at MoHUA periodically conduct meetings to review/approve the projects under AMRUT 2.0 

mission. 
 

*****
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ANNEXURE I REFERRED TO IN PART (a) to (c) OF UNSTARRED QUESTION NO.697 REGARDING 
“CURRENT STATUS OF PROJECT IMPLEMENTATION UNDER AMRUT 2.0”, DUE FOR ANSWER IN THE RAJYA SABHA ON 
10.02.2025. 

 

 

STATUS OF PROJECTS APPROVED UNDER AMRUT 2.0 

 

Sectors No. of 

Projects 

approved 

Approved 

Project 

Cost (in ₹ 

Cr) 

No. of 

Tendered 

Projects  

Project cost of 

tendered 

Projects (in ₹ 

Cr.) 

No. of contract 

awarded 

projects 

Cost of Contract 

awarded projects 

(in ₹ Cr.) 

Works Physically 

completed (in ₹ Cr) 

Water Supply 3,587 1,14,275.18 448 16,670.53 2,189 61,337.15 18,692.51 

Sewerage and 

Septage 

Management 

592 67,649.02 69 11,271.84 340 27,258.61 6,718.81 

Water Body 

Rejuvenation 

3,032 6,214.15 218 524.65 1,786 3,116.32 1,439.38 

Parks and Green 

spaces 

1,676 1,049.63 85 121.16 1,068 571.92 333.08 

Total 8,887 1,89,188 820 28,588.18 5383 92,284.00 27,183.78 
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